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THE PUBLIC WAKFS (ExTENSION oF LIMlT";T \1)
» (BELHI AMENDMENT) ACT, 1978 ..

Short title 1. (1) This Act may be called the Public Wakfs (Extensmn of len:a-

extent tlon) (Del}n Amendment) Act, 1978,
and .
Commence- .- ‘ Soma TS
ment. CO(g) It extends to the whole Jof the Umpn terntory of Delh

Amend- 2 In sectlon 3 of the Public Wakfs (Extension of Limitation) Act,
, me;“ of  1959; as in force:in the. Union, territory of Deélhi, for the words, figures
o section 304 letters “the 31st day of December, 1975”, Words ﬁgures ‘and

f Act Y
;, Ofcw letters “the 31st day of December 1980” shall be substltute‘
1454.
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